NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 14.07.2017.

PRESENT: Hon’ble Member(J) Shri Ratakonda Murali
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Counsel for petitioner is present. He has filed a memo. IA No.6 i
. ounsel for | . : .61/17 is taken up today.
This application is filed for condoning the delay in filing the main petition. P y

Counsel stated that there is a delay of two days. | have
_ : . perused the grounds, the delay
Is properly explained. Therefore, there are grounds to allow the applicati Jlication i
allowed. Delay is condoned. R, S

The main matter is listed for hearing on 24.07.2017.
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